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NOTIFICA TION

The 7th May, 2002

No. LGL.130/96/90.--The following Act of  the Assam Legislative  
Assembly which received the assent of the Governor is hereby published for 
general information.
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ASSAM ACT No.  IV OF 2002 
(Received  the assent of the Governor on 1st May, 2002)

THE A SSAM  PANCHAYAT (No. H) (AM END MENT) ACT, 2002 
AN 

ACT

fur ther to am end the Ass  m P anchayat  Act, 1994

Preamble Whereas jt is expedient further to amend toe Assam Assam Act,
Panch aya t Act,  1994, her ein after referre d to as the 
principal Act, in the man ner here inafter appeal in g :

It is hereby enacted in the Fifty- third  year of  the Republ ic of  
India as fol lows :

short sue, 1.( 1) Th is Act  may be called the Assam Panchayat (Amendment) 
Ac t, 2002.

went. (2) It  shall have  the like e xten t as the pr incipal Act.
(3) It  shall com e into force at once.

Ames*; jt 2. In the pr incipal Act, in section  3,-
• f  N fK eu 3. • ,  . 2  v . - ,

(l) m  sub-se ction (2),  (a) in clause (c), for the  word  “two-
thi rd” , appearing  in th e f irst line, the w ord s “fourth- 
fifth  shall  be subs tituted.
(b) c lause (f) shal l be  omitted  ;

(ii) fo r the ex isting sub-sect ion (5), the fo llow ing shall  be 
substituted, namely  :-

"(5) The President of the Zilla Parishad shall be  the Ex-Officio 
Chairman of Distric t Plann ing Committee."

Renomber- 3 . In the principal Act, section 3 A( l) (2) and (3) shall be 
KcKm 3A renu mbe red as sub-s ection (6), (7) an d (8 ) o f section 3 and
and the following margina l note  of  section 3 A  so renumbered,
°”m u8 slon  shall be omitted, namely  :-
of  mar­
gin al note. >

“Duties and function of  the District Planning Committee/.’

S. K. SINHA, 
GOVERNOR OF ASSAM.

K. D. PHU KAN, 
Secreta ry to th e Govt , o f Assam, 

Legislat ive Department.
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